06.07.2018

AT 02.15 P.M.

1. C.R.P. 22/2017

AT 10.30 AM

J-1 FOR PRONOUNCEMENT OF JUDGMENTS (APPLT. JURISDICTION)

COURT NO. 21
HON'BLE MR. JUSTICE JAYANT NATH

SURESH NANDA PINAKI MISRA, SANDEEP KAPUR, ARUN MONGA,
VS. DEVIKA MEHTA & ANR VIVEK SURI, ATUL T.N., AKSHAY RINGE,
HRSH RAGHUVANSHI

COURT NO.28
HON'BLE MS. JUSTICE ANU MALHOTRA

1.BAIL.APPL.2440/2017 B.RAMACHANDHIRAN RK KHANNA, SATISH TAMTA

AT 2.15 P.M.

VS CBI RIPU DAMAN BHARDWAJ

COURT NO. 4
HON'BLE MS. JUSTICE REKHA PALLI

1. W.P. (C) 9448/2017 Cc.M. 13187/2018

DEVINDER SINGH AND ANR...... Petitioners
Through: Mr.Sudhir Kumar Sharma
with Mr.Aakash Varma, Advs.

versus

GOVT. OF N.C.T. OF DELHI AND ORS...... Respondents
Through: Ms.Jyoti Taneja, Adv.

2. W.P.(C) 2142/2016 & C.M. No. 9187/2016

STATE BAR COUNCIL OF M.P...... Petitioner
Through: Mr.Vikas Upadhyay with
Mr.Vidit MongeAdvs.

Versus

BAR COUNCIL OF INDIA & ORS..... Respondents
Through:Mr.Preet Pal Singh

with Ms.Priyam Mehta, Advs.
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3. W.P.(C) 5062/2018 & C.M. Nos.19509/2018, 19945/2018, 20815/2018
ADARSH RAJ SINGH..... Petitioner
Through: Mr.Prashanto Sen, Sr. Adv.
with Mr.Rajesh Mishra, Mr.N.K.Thakur, Advs.
versus
BAR COUNCIL OF INDIA & ORS ..... Respondents
Through: Mr.Mohinder J.S. Rupal, Adv.
with Mr.Prang Newmai, Adv. &
Ms.Slomita Rai, Adv. for DU.
Mr.Preet Pal Singh, Adv for BCI.

4. W.P.(C) 5123/2018 & C.M. Nos.19797/2018, 20756-20757/2018
NIHARIKA SHARMA & ORS ..... Petitioners
Through Ms.Eshna Kumar with

Mr.Vikrant A.Maheshwari, Advs.
versus

THE DEAN OF THE LAW FACULTY
UNIVERSITY OF DELHI ..... Respondent
Through: Mr.Mohinder J.S. Rupal, Adv.
with Mr.Prang Newmai, Adv. &
Ms.Slomita Rai, Adv. for DU.

5. W.P.(C) 5145/2018 & C.M. Nos.19956-57/2018, 21225/2018

NIRBHAY GARG AND ORS. ..... Petitioners
Through Mr.Rajesh Mishra with Mr.Krishan Kumar,
Advs.
versus

BAR COUNCIL OF INDIA AND ORS ..... Respondents
Through: Mr.Mohinder J.S. Rupal, Adv.
with Mr.Prang Newmai, Adv. &
Ms.Slomita Rai, Adv.for DU.
Mr.Preet Pal Singh with
Ms.Priyam Mehta, Advs for BCI.
Mr.Anil Soni, CGSC with
Mr.Abhinav Tyagi, Adv for UOI.
6. W.P.(C) 5146/2018 & C.M. Nos.19958-59/2018
HARSH KADIYAN AND ORS. ..... Petitioners
Through Mr.Kirti Uppal with Mr.Ashish Virmani
with Mr.Himanshu Dhuper, Advs.
versus

UNIVERSITY OF DELHI AND ORS. ..... Respondents
Through: Mr.Mohinder J.S. Rupal, Adv. With
Mr.Prang Newmai, Adv. &
Ms.Slomita Rai, Adv. for DU.
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7. W.P.(C) 5147/2018 & C.M. Nos.19960-61/2018
ABHISHEK KADYAN & ORS ..... Petitioners
Through Mr.Kirti Uppal with
Mr .Ashish Virmani with
Mr.Himanshu Dhuper, Advs.

versus

UNIVERSITY OF DELHI & ORS ..... Respondents
Through: Mr.Mohinder J.S. Rupal, Adv.
with Mr.Prang Newmai, Adv. &
Ms.Slomita Rai, Adv. for DU.

8. W.P.(C) 5148/2018 & C.M. Nos.19962-63/2018
KISLAY JHA & ANR ..... Petitioners
Through Mr.Manish Kumar Chaudhary, Adv.
versus
BAR COUNCIL OF INDIA & ORS ..... Respondents
Through: Mr.Mohinder J.S. Rupal, Adv. With
Mr.Prang Newmai, Adv. &
Ms.Slomita Rai, Adv. for DU.
Mr.Preet Pal Singh with
Ms.Priyam Mehta, Advs for BCI.

9. W.P.(C) 5153/2018 & C.M. Nos.20020-21/2018, 21221/2018

PRAFUL BENIWAL & ANR ..... Petitioners
Through Mr.Rajesh Mishra with
Mr .Krishna Kumar, Advs.

versus

BAR COUNCIL OF INDIA & ORS ..... Respondents
Through: Mr.Mohinder J.S. Rupal, Adv.
with Mr.Prang Newmai, Adv. &
Ms.Slomita Rai, Adv. for DU.
Mr.Preet Pal Singh with
Ms.Priyam Mehta, Advs for BCI.
Mr.Ripu Daman Bhardwaj, CGSC for R-5.
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10. W.P.(C) 5223/2018 & C.M. Nos.20231-32/2018
SEWAKPREET SINGH AND ORS. ..... Petitioners
Through Mr.Kirti Uppal with
Mr.Ashish Virmani with Mr.Himanshu Dhuper, Advs.

versus
UNIVERSITY OF DELHI AND ORS. ..... Respondents
Through: Mr.Mohinder J.S. Rupal, Adv.
with Mr.Prang Newmai, Adv. &
Ms.Slomita Rai, Adv. For DU.
Mr.Preet Pal Singh with
Ms.Priyam Mehta, Advs for BCI.

11. W.P.(C) 5311/2018 & C.M. No 20616/2018

DHARAM JEET..... Petitioner
Through Dr.Sarbjit Sharma with
Ms.Leeza Taneja, Advs.

versus

UNIVERSITY OF DELHI ..... Respondent
Through: Mr.Mohinder J.S. Rupal, Adv.
with Mr.Prang Newmai, Adv. &
Ms.Slomita Rai, Adv. for DU.

12. W.P.(C) 5313/2018 & C.M. Nos.20620-21/2018

PRIYANK KUMAR SADH ..... Petitioner
Through Mr.Aslam Kumar, Adv.

versus

BAR COUNCIL OF INDIA AND ORS. ..... Respondents
Through: Mr.Mohinder J.S. Rupal, Adv.
with Mr.Prang Newmai, Adv. &
Ms.Slomita Rai, Adv. for DU.
Mr.Preet Pal Singh with
Ms.Priyam Mehta, Advs for BCI.

13. W.P.(C) 5314/2018 & C.M. Nos.20622-23/2018, 21224/2018

ABHISHEK TRIKHA ..... Petitioner
Through Mr.Krishna Kumar with
Ms.Sunita Arora, Adv.

versus

BAR COUNCIL OF INDIA AND ORS. ..... Respondents
Through: Mr.Mohinder J.S. Rupal, Adv.
with Mr.Prang Newmai, Adv. &
Ms.Slomita Rai, Adv. for DU.
Mr.Preet Pal Singh with
Ms.Priyam Mehta, Advs for BCI.
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14. W.P.(C) 5315/2018 & C.M. Nos.20624-25/2018

ABHISHEK DEVGAN AND ORS. ..... Petitioners

Through Mr.Mehmood Pracha with
Mr.Tarun Narang, Advs.
versus

UNIVERSITY OF DELHI AND ORS. ..... Respondents
Through: Mr.Mohinder J.S. Rupal, Adv.
with Mr.Prang Newmai, Adv. &
Ms.Slomita Rai, Adv. for DU.
Mr.Preet Pal Singh with

Ms.Priyam Mehta, Advs for BCI.

15. W.P.(C) 5406/2018 & C.M. No.20967/2018

MS. MRIDUL RANA ..... Petitioner

Through Mr.Aslam Kumar, Adv.
versus
BAR COUNCIL OF INDIA AND ORS. ..... Respondents

Through: Mr.Mohinder J.S. Rupal, Adv.
with Mr.Prang Newmai, Adv. &
Ms.Slomita Rai, Adv. for DU.

Mr.Preet Pal Singh with

Ms.Priyam Mehta, Advs for BCI.

16. W.P.(C) 5407/2018 & C.M. Nos.20969-20970/2018
MS. NIKITA JAISWAL ..... Petitioner
Through Mr.Aslam Kumar, Adv.
versus
BAR COUNCIL OF INDIA AND ORS. ..... Respondents
Through: Mr.Mohinder J.S. Rupal, Adv. with
Mr.Prang Newmai, Adv. &
Ms.Slomita Rai, Adv. for DU.
Mr.Preet Pal Singh with
Ms.Priyam Mehta, Advs for BCI.
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18.

19.

20.

J-6 FOR PRONOUNCEMENT OF JUDGMENTS (APPLT. JURISDICTION)

W.P.(C) 5409/2018 & C.M. Nos.20973-74/2018

POOJA YADAV..... Petitioner
Through Mr.Kirti Uppal with
Mr.Ashish Virmani with
Mr.Himanshu Dhuper, Advs.

versus

UNIVERSITY OF DELHI & ORS ..... Respondents
Through: Mr.Mohinder J.S. Rupal, Adv.
with Mr.Prang Newmai, Adv. &
Ms.Slomita Rai, Adv. for DU.
Mr.Preet Pal Singh with
Ms.Priyam Mehta, Advs for BCI.

W.P. (C) 5422/2018 & C.M. No.21007/2018

W.P. (C) 5467/2018 & C

W.P. (C) 5496/2018 &

ROBIN KUMAR..... Petitioner

Through Mr.Vikrant A.Maheshwari, Adv.
versus
UNIVERSITY OF DELHI AND ANR. ..... Respondents

Through: Mr.Mohinder J.S. Rupal, Adv.
with Mr.Prang Newmai, Adv. &
Ms.Slomita Rai, Adv. for DU.

.M. Nos.21229-230/2018
SHRI SYED ADAM ALI ..... Petitioner
Through Mr.Aslam Kumar, Adv.

versus

BAR COUNCIL OF INDIA AND ORS. ..... Respondents
Through: Mr.Mohinder J.S. Rupal, Adv.
with Mr.Prang Newmai, Adv. &
Ms.Slomita Rai, Adv. for DU.
Mr.Preet Pal Singh with
Ms.Priyam Mehta, Advs for BCI.

C.M. Nos.21426-21427/2018

RAGHAV MATTA ..... Petitioner
Through Mr.Kirti Uppal, Sr. Adv.
with Mr.Rishi Manchanda, Mr.Arun Kumar, Adv.
with Ms.Divya Singh, Advs.

versus

BAR COUNCIL OF INDIA & ORS ..... Respondents
Through: Mr.Mohinder J.S. Rupal, Adv.
with Mr.Prang Newmai, Adv. &
Ms.Slomita Rai, Adv. for DU.

Mr.Preet Pal Singh, Adv for BCI.
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21. W.P.(C) No.5497/2018 & C.M. Nos21429-430/2018

SHRI M. POUDIUWIBOU ..... Petitioner

Through: Mr.Aslam Kumar, Adv.
versus
BAR COUNCIL OF INDIA & ORS. ..... Respondents

Through: Mr.Mohinder J.S. Rupal, Adv.
with Mr.Prang Newmai, Adv. &
Ms.Slomita Rai, Adv.

Mr.Preet Pal Singh with

Ms.Priyam Mehta, Advs for BCI.

22. W.P.(C) 5628/2018 & C.M.No.21951/2018
DISHANT SEHRAWAT ..... Petitioner
Through Mr.Sanjiv Dagar with Mr.Amit Kumar, Advs.

versus
UNION OF INDIA & ANR. ..... Respondent
Through Mr.Brajesh Kumar, Adv for R-1.
Mr .Mohinder JS. Rupal with
Mr.Prang Newmai and
Ms.Slomita Rai, Advs for R-2.
23. W.P.(C) 5759/2018
CHETAN KAUSHIK ..... Petitioner
Through Ms.Saahila Lamba, Adv.
versus
UNIVERSITY OF DELHI & ORS ..... Respondent

Through Mr.Mohinder J.S. Rupal, Adv.
with Mr.Prang Newmai, Adv. &
Ms.Slomita Rai, Adv. for DU.
Mr.Preet Pal Singh with

Ms.Priyam Mehta, Advs for BCI
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24. W.P.(C) 5426/2018 & C.M. Nos.21038-39/2018

DIBUNG WELNGAM & ANR ..... Petitioners
Through Mr.Aslam Kumar, Adv.

versus

BAR COUNCIL OF INDIA & ANR ..... Respondents
Through: Mr.Mohinder J.S. Rupal, Adv.
with Mr.Prang Newmai, Adv. &
Ms.Slomita Rai, Adv. for DU.
Mr.Preet Pal Singh with
Ms.Priyam Mehta, Advs for BCI

COURT NO.16
HON'BLE MR. JUSTICE C.HARI SHANKAR

AT 2.15 P.M.

1. W.P. (C) 5482/2004 PARESH NATH SHARMA SANAT KUMAR, AWNISH KUMAR,
VS. UOI & ORS. AWNISH CHAWLA, ANISH CHAWLA,
SHIRYA, B.S. SHUKLA,
RAHUL CHAUDHARY, SANJAY SHARMA

HIGH COURT OF DELHI REGISTRAR (LISTING)
05 JULY,2018
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AT 10.30 A.M.

cs(coMM) 100/2017

FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 25
HON'BLE MR. JUSTICE RAJIV SAHAI ENDLAW

MANKIND PHARMA LIMITED AMIT SIBAL, NAMIT SURI,
Vs. CHANDRA MANI TIWARI & HEMANT DASWANI, MONIKA
ANR MEHALAWAT, NILOY DASGUPTA,

M.K. MIGLANI, GAURAV MIGLANI,

SAMREEN KHAN, GUNJAN HANS
*kkk
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